LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Friday, 21 December 2018 / 30 Margshirsha 1940 (Saka)

2.00 PM

1. Special Mention (Rule-280) : _ .
The following Members to raise matters under Rute-280 with the permission of the Chair :

I, Sh. Nitin Tyagi 6. Ms. Alka l.amba

2. Sh. Manoj Kumar 7. Ch. Fateh Singh

3. Sh. Anil Kumar Bajpai 8. Sh. Rajesh Gupta

4. Sh. Vijender Gupta 9. Sh. Vijender Garg

5. Sh. Naresh Yadav {0. Sh. Akhilesh Pati Tripathi
2. Consideration and Passing of Bill :

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister to move that ‘The Delhi Goods &
Services Tax (Amendment) Bill, 2018 (Bill No. 05 of 2018) introduced in the House on e
December 2018 be taken into consideration. :
Also to move that the Bill be passed.

3, Introduction, Consideration and Passing of Bill :
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister to introduce the ‘The Contingency Fund
of The National Capital Territory of Delhi (Amendment) Bill, 2018’ (Bill No. 07 of 2018) with
the leave of the House.
Also to move that the Bill be considered and passed.

4. Calling Attention (Rule-54) :
Sh. Semanth Bharti to call the attention of Minister of Home on alleged disappearance of Sant

Gopaldas, renowned activist fighting for the cause of conservation of Ganges and Himalaya.

3. Adoption of Report :

Shri Jitender Singh Tomar

Shri Madan Lal

to move that “This House agrees with the First Report of Committee on Government

Assurances presented to the House on 20 December 20187,

0. Papers to be laid on the Table :
Shri Satyendar Jain, Hon’ble Minister of Home to lay copies of the following on the Table of
the House :
{. The Delhi Prison Rules, 2018 notified vide notification no. F/9/87/2018/HQ/5980 dated 01
October 2018 with subsequent addendum dated 05 November 2018 (English Version).
2. Corrigendum in Dethi Prison Rules, 2018 notified vide notification no.F/9/87/2018/HG/Part-
11/6894-99 dated 12 November 2018 (English Version). ;
3. 16" Annua Report of Indraprastha Power Generation Co. Ltd for the F.Y 2016-17 &
Summary of 16" Annuai Report of the Company (English,Hindi,Punjabi & Urdu version).
4. 16‘?’ Annual Report of Pragati Pewer Corporation Ltd for the F.Y, 20{6-17 & Summary of
16" Annual Report of the Company (English,Hindi,Punjabi & {Urdu version).

7. Short Duration Piscussion (Rule-55) continued :
The following Discussion moved by Sh. Saurabh Bharadwaj on 20 December,2018 to continue:
“Ensuring speedy justice to viciims of 1984 anti sikh riots and conviction of all those who were
involved in perpetuating these riots.”.

8. Short Duratior Discussion (Rule-35) :
Sh. Rituraj Govind
Sh, Nitin Tyagi
Sh. Saurabh Bharadwaj
to initiate discussion on “problems heing fuced by Delhites due to sealing of commercial
properties and urgent need for suitable legislation by the Parliament to provide relief”.

Delhi C. Velmurugan
21 December 2018 Secretary
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